
SUPREME COURT OF INDIA

 

C.V.

Vs.

State of Kerala

 

(S. P. Bharucha and Ruma Pal JJ.)

 

08.02.2000

 

ORDER

 

The Text below is only a summarized version of the order pronounced

 

Held that all the trailers would come under the entry 138 of the First Schedule to Kerela General
Sales Tax Act.

 


